
 
To, 
The Registrar General 
Na2onal Green Tribunal  
New Delhi   
 
 
SUBJECT: - COMPLIANCE REPORT IN THE MATTER OF AJIT KUMAR GUPTA VS STATE OF UP 
OA 176 of 2024. 
 
Respected Sir/Ma’am  
Please find the Compliance report on behalf of District Magistrate, Sonbhadra, UP in the 
maDer of Ajit Kumar Gupta vs State of UP OA 176 of 2024. On dated 26.09.2024 Hon’ble 
Tribunal passed the order to file the compliance report before the Registrar General, Hon’ble 
Na2onal Green Tribunal, New Delhi.  
 
 
 

FILED BY:  
 
 
 

BHANWAR PAL SINGH JADON  
STANDING COUNSEL, STATE OF UP  

NATIONAL GREEN TRIBUNAL, NEW DELHI  
Bhanwar09jadon@gmail.com 

DATE: 16.12.2024 
PLACE: NOIDA  
 

14.12.2024

245



BEFORE THE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION NO. 176/2024 

 

IN THE MATTER OF: 

Ajit Kumar Gupta                                 …Applicant  

VERSUS 

State of U.P. & Ors.                    …Respondent 

INDEX 

S. 

No. 

PARTICULARS PAGE 

NO. 

1. COMPLIANCE REPORT ON BEHALF OF 

DISTRICT MAGISTRATE, SONBHADRA, UTTAR 

PRADESH IN COMPLIANCE OF ORDER DT. 

26.09.2024 

 

 ANNEXURES  

2. COPY OF COMPLIANCE REPORT ATTACHED 

AS ANNEXURE R1. 

 

3. COPY OF PHOTOGRAPHS DOCUMENTING THE 

ACTIONS TAKEN ATTACHED AS ANNEXURE R2 

 

4. COPY OF LETTER NO. 515/A.L.SDM-/2024 DT. 

04.12.2024 ATTACHED AS ANNEXURE R3 
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THROUGH 

 

 

BHANWAR PAL SINGH JADON 

STANDING COUNSEL FOR THE STATE OF U.P. (NGT) 

EMAIL- bhanwar09jadon@gmail.com  

DATE: 

PLACE: 

 

14.12.2024

NOIDA
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